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likely to be suffered by the DESU and by
which time the entire accounts are expected
to be reconciled and ‘what are the specific
reasons for delay?

[English]

SHRI KALPNATH RAI: During this fi-
nancial year the Report will be submitted. |
cannot say anybody to be guilty until and
unless he is proved to be guilty. Therefore a
specialtask force is enquiring into the matter
and the moment any wrong is known, you
will know about it.

DR.G.S.RAJHANS: Corruption is the
order of the day in DESU. Whereas the
consumers get inflated bills and despite
several requests to look into the matter noth-
ing is done, a large number of industrialists
in Delhi are in connivance with the officers of
DESU andthe Biligiventothemistothetune
of only Rs.50 or Rs.100. They get a very
small Bill. Is the hon. Minister aware of this
factoris he prepared to look into the matter?

SHRI KALPNATH RAI: | admit wrong
billings are there; |1 admit defective metres
are there. During one month sixty persons
have been arrested, one thousand theft
cases have been detected and raids have
been organised on the industrial houses and
several people have been arrested and
cases have been referred to the CBI.

| want to tell one paint to my friend that
transmission loss has been reduced and we
are trying to improve the situation. The
strongest action will be taken against all the
culprits and wrong doers.

[ Transiation]

MR.SPEAKER: Sir, you are not even
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accepting the facts. Shri Chandra Shekhara
Murthy.... Shri Sreenivasa Prasad.... Shri
Sriballaviji......

Construction Work On Power Projects

*88. SHRI SRIBALLAV PANI-
GRAHI t:
DR. KRUPASINDHU BHOI:

Will the Minister of ENERGY be pleased to
state:

(a) whether construction work of any
new power projects has commenced in
1988;

(b) if so, the names of the projects and
the progress till 30th June, 1988;

(c) whether there is any programme for
commencement of the work o Talcher Super
Thermal Power Plant and Ib Thermal Power
Plant in Orissa during this year, if so, when;
and :

{d) if not, the reasons therefor?

THE MINISTER OF ENERGY (SHRI
VASANT SATHE): (a) to (d). A statement is
given below.

STATEMENT

(a) to (b). A list of major power projects
started during 1988 and their status is given

“in thé Annexure below.

(c) Yés, Sir; work on infrastructural
development activities on both these proj-
ects have already commenced.

(d) Does not arise.
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ANNEXURE
S.No. project Capacity (MW) Status
1. Dudhganga Hydel 2x12 Orders for generating units
Project placed, excavation for power
house, tail race channel and
penstock in progress.
2. Birsinghpur Hydel 1x20 Work on infrastructural facilities
Project has been initiated.
3. Santhanur Dam Hydel 2x75 —do—
Project
4. Srinagar Hydel Project 6x55 -~do-
5. Combined Cycle gas based 3x33 Letter of intent for supply of
Station at Narsapur Razole plant & equipment has been
issued to BHEL.-
6. Sikka Extn. Thermal Project 120 Order for main plant and equip-
Proiect (Unit 2) ment is under finalisation.
7. © "Khaperkheda Extn Project ~ 2x210 —do-
(Stage-ll) (Units 3 & 4)
8. Rayalseema (Muddanur) 2x210 —do-
Thermal Station
9. Lakwa Waste Heat Plant 1x22 —do—
10. Chamera Stage Il Hydro 3x100 Infrastructural work in Progress.
Project ’
1. Salal Stage Il Hydro Project  3x115 —do-
12. Gas Turbines at Pampore 3x25 Orders placed on BHEL. Work
on foundation in progress.
13. Lakwa Gas Turbines Ph. I 3x20 Orders for main plant placed on

BHEL.

SHRI SRIBALLAV PANIGRAH!: Tothe
Part (c) of my question, the Hon. Minister has
given the reply that work on infrastructural
development activities on both these proj-

ects have already commenced. As you
know, this infrastructural development is
quite a wide term and with a certain amount
of vagueness also.
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J would like to specifically know the
exact work that has been done on these
projects so far. What is the amount spent
and whether any time-schedule was drawn
in respect of these two projects? iwould also
like to know whether that time schedule has
been followed so far. if not, the reasons
thereof and the steps being taken by the
Governmenttoovercome and to putthemon
schedule. ’

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER iN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
The Seventh Five Year Plan power genera-
tion target is 22,245 MW. There 1s shortage
of power in Orissa. For meeting the recuire-
ment Government of .nd'a 15 gcing to build
up Talcher Super Thermai Power Station
and alsc Ib Valley Thermal station. NTPC
has decided to get this prolect compreted
within time-schecule. Ib Vailey thermai sta-
tion is 10 be constructed as aturn-key project
by BHEL. That will aiso be completed within
time-scheauie. The moment we get these
two projects completed the pcwer probiem
of Orissa shallbe metto some extent. There
will even then be shortage of power. For
meeting that requirement we aretryingto get
power from the Easteri zore and the tra 1s-
mission [ne is under construciion  West
Bengal Government and Orissa Govern
ment a-e constructing Renga" Kolaghat in-
ter-State transmission line. After the com-
pletion of this line the power problem to a
great extent will be solvad.

SHRI SRIBALL AV PANIGRAH:: The
queslion was something e!se and the an-
swer is quite different. The Ministe, Yas not
toushed my question. With your permis<ion
may | put my firstquestion again 7 The words
‘time-schedule’ uttered by me have been
uttered by him also several times but the
context is diftere~t | wanted ‘o know wha
werathasse ‘infra-structural gctivnies' usedin
pa:t (c) of the reply is quite vague. | want to
know specifically the work so far done on
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these two projects, the amount that hasbeen
spent and whether it is in consonance or
according to the time-schedule. if not, the
reasons thereof and steps being taken by
Goverrnment to overcome ihat.

SHR! KALPNATH RAl: NTPC Talcher
project has been cleared by CE/. and PIB.
We have decided to get this project com-
pleted within time-schedule.

SHRI SRIBALLAV PANIGRAHI: What
is the time-schedule?

SHRI KALPNATH RAl: Two units of
500 MW each, that 1s 1000 MW power gen-
eraticn is the objective Forthat we have got
the clearance by Forest Depit. anc CEA has
alsc cleared and we shall have this thermal
power plant within the time that has been
decided by the NTPC. | may tell the Hcuse
that any prcject which has been taken up by
NTPC in this country has been completed
within time-schedule. (Interruptions)

SOME HON. MEMBERS" Do not make
general rernarks.

MR.SPEAKER: Order. The questior 's
only of time factor. If you have this informa-
t:an now you can tell him or you can teil him
later on.

SHRI VASANT SATHE: Asfaras Tal-
cher is cancerned, it 1s an Eighth Plan proj-
act. We have 2lready staried taking ad-
Jance aclion. As a pant of the advance
action, forest clear..nce has been ablained
In i sbruary 1988. CEA clearance and PIB
clearance have already been done. Thisis
a project which will involve Rs 1,480 crores.

It is an Eighth Plan project Tharcfara,
within the Seventu Man — this 1s a 1 /2
vaars —wae intend to spenc Rs. 273 crores in
this petiod sc that advance action is com-
plete and this project is completed in tae
tiohth Plan. -
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As tar as Ib Valley is concemed, it is a
State project. It is being done in collabora-
tion with BHEL. BHEL is also taking collabo-
ration of some international organisations.
This is also a project which will be taken up
in the Eighth Plan. The first phase will be
completed in 1990 to 1995. The second
phase will be completed in 1993-94.

So, these are the future projects.‘ Ad-
vance actions are being taken on both these
projects. ‘

SHRISRIBALLAV PANIGRAHI: These
two projecis — The Talcher Super Thermal
Power Plant and the Ib Valley Thermal
Power Plant — shalil be the dream of the
Government of Orissa as well as the pecple
ot Orissa. There is an acute shortage of
pcwer in Orissa and also in tne couuntry as a
. whole. Therefore, the Prime Minister is
laying a lot of emphasis on power genera-
tion. Butthe Taicher Super Termal Power
Plant has been lingering on since the Sixth
Five Year Plan. The Minister now says thal
¢t is an Eighth Five Year Plan Project.

| would like to know whether it is a fact
that, in view of the emphas:s laid on new
power prajectstotide over the powercrisisin
the country -- particularly in Onssa, where
thefe ic € near famine condition in respect of
power — it should be expedited.

Secondly, whether tha amount alre .oy
allctted to the NTPC for spending in the
financial year is also no: being spent be-
cause of certain rider/ restriction? Some
claarance is yet to de given to t'ie NT’C by
the PiB, etc.. and the Guvernment of India.

! that be cleared immediately?

“As rayaras the b Ti-earmal Power i 1ant,
whether the Ministe- knows that th 2 capze ity
is now being reducec to h . Earlier, * was
four units of 21C W each. But row it has
been reduced to hatf — 2 x 210 — bacause
of financial constraints BHeL could not
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arrange foreign collaboration, finance, etc.

In view of the overall $ituation in the
power sector, | would like to know whether
action will be taken by the Government of
India for speedy implementation of the origi-
nal programme of having four units of 210
MW each in the Eighth Plan:- For that, you
have to start action vigorously right now.

SHRI KALPNATH RAIL:  As the hon.
Member has asked, | have told him that the
objective of the Seventh Five Year Plan was
22,245 MW power generation. Our target
was 22,245 MW. Atter the completion of the
Seventh Five Year Plan, we are going to
achieve the target of 22,402 MW. (Interrup-
tions)

MR. SPEAKER: Order, Order.

SHRI KALPNATH RAI: | have told that
as we have tc achieve our target of the
Seventh Five Year Plan. The Talcher project
Is to be ccmmissioned in the Eighth Five
Year Plan. (Interruptions) We have entered
- ) enagreement with the World Bank. The
7 orld Bank has cleared this project of about
Rs 1,400 crores and has entered into an
agreement. The Fotest Department has
given the clearance. The CEA has given the
clearance.

Intrastructurai development activities
are going on. Therefore, we shall get this
projact completed within the ume-schedule
and power s'.ali be provided to the peonle of
Crissu.

SHRIVASALT SATHE: May ! say that
the amount as far as this year is concerned
is already earmarked, as far as Telcher
advance action is concernad? Of course, as
far 25 Ib Valley is concerred, we cannot do
anythéng as it is a State proiect. As far as
Talcher & concarned, there wiil be ~o snort-
age. Only in February, we have go! the
forest and environment clearance and all



21 Oral Answers

neceésary advance action steps and expen-
diture will be fully met.

DR. KRUPASINDHU BHOI: The
people of Orissa are aggrieved by the an-
swers given by the bureaucrats, which ate
very small. Now, hon. Minister, Shri Vasant
Sathe has explained the detailed position
about the power generation and the pro-
posed installed capacity for the Seventh
Five Year Plan. The hon. Minister of State
has categorically answered that 22000 MW
of installed capacity has been proposed in
the Seventh Five YEAR Pian. Can the
Minister answer categorically as to what is:
the share of Orissa’s installed capacity? In
1986, the High Power Committee has ear-
marked six places for the location of super
power plants like Singrauli, Farakka, Naveli,
Ramguandam, Korba, etc. and out of the six
places, work has already commenced in five
places. More than 3000 tc 4000 MW in-
stalled capacity had been comnissionad. |
wantto know frgm the hon. Mi 'ster, pariicu-
larly from ShriSathe whether he will prepone
the installation of Talcher Super Thermel
Power Station and more than Rs *70 crores
should be earmarked in these two years for
this plant diverting money from other
sources because Orissa has been ne-
glerted in this respect. Not a single Mega-
watt of installed capacity from the central
sector has been given within the Sevanth
Five Year Plan out of the 22000 instailed
capacity. What is the quantity of power
share to be installed in the Sevanth Five
Year Plan?

About b Therma! Powes Station, the
_hon. Minister is quite aware of the coal fiela
in Ib which is the biggest in Asia, 72 km. in
lengfh and 32 km. in breadtt, basin-shaped
and hav.ng more than two billion of tnermal
grade coal, having less silica and ash con-
tent is avaiiable for the country. The cost of
power generation will be cheaper per mega-
watt, i.e., Rs.1.5 crores which can be re-
duced to Rs. 1.2 ciores in the present cesign
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parameters. Will the hon. Minister instruct
the BHEL to start the work for the project?
The hon. Minister Shri Panigrahi at that time
suggested that BHEL should come forward
with international assistance or alicw the
State Government to get intemat.onal assis-
tance and complete the project within 2-3
years for the drought-affected and poverty-
striken people of Orissa.

SHRI . .3ANT SATHE: ltis notcorract
to say that no addition was planned in the
Seventh Five Year Plan in Orissa. A capac-
ity addition of 483.5 MW is targeted in Orissa
during the Seventh Plar Period of which 260
MW so tar has been commissioned. The
details of the pawer ge~eration capacity to
be installed in the Seventh Five Year Plan
can be given. | can send it to him. We are
conscious of the fact that not only Orissa but
the whole country needs more power.
Orissa has a great potential because ot coai
andthe policy is now to set up thermal power
units near the pitheads. That is why, we
havz identified Talcher and IB Vallay whe:e
coal is being produced for setting up ot
Super Thermal Power Stations. Talcher vill
be set up by NTPC and | have replied that
what action have been taken. After all, we
cannot prepone a project of Rs.1400 croies
overnight. it i3 not possible. Prelimninary
steps to advance action have been taken
and | can assure the hon. Mcmber that
Rs.273 crores will be spent as advance
action in the remaining period uf the Seventh
Five Year Plan. Thisis the best thing that we
can do.

SHRIBASUDEB ACHARIA: Sir, even it
we achieve atarget of 22300 megawatts of
power praduction, stii: there would be a gap
in the demand and supply. Puring the 8th
Plan, there will be a deiicit of 1000 mega-
watts in West Bengal itsetf In order to
improve the postion anc meat this deficit,
the Government of Wast Bengal sent a pro-
posal for the estabushmeni of a thermal
power station at Bakreshwar. Tnis project
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has been pending for the last two ye..s.
would like to know from the hon. Minister,
whether the clearance has been given to the
Government of West Bengal for the con-
struction of this thermal power station.

SHRIVASANT SATHE: | need a sepa-
- rate notice for this question. it does not arise
out of the main question.

SHRIiK.S.RAO: Poweris akey input for
the development nf our ecoromy, from the
industrial and agricultural point of view. The
Prime Minister hzs laid a great emphasis on
the question of power generation. Wrileiitis
so at the Centre, 1n Andhra Piadesh, may be
because of the lack cf vision, or may be
because it does not secure votes immed:-
ately, the Andhra Pradesh State has been
suftering for want of power and 8C per cent
power cut was there till the other day. Here,
«he hon. Minister has said that they have
clearad 3 x 33 megawatt capacity Combined
Cycle gas based station; the gas is found in
abundance in Andhra Pradesh. it has been
stated that the letter of intent for supply ot
plant and equipment has been issued to
BHEL. This we have been hearing for the
last six months. | want to know whether the
hon. Minister will ensure that the work com-
mences irimediately or whetherthe Govern-
ment of India will take it on its own.

SHRI VASANT SATHE: Honestly, !
have not understood the quest .. We have
not thought of any gas based projects in
Pndhra Pradesh

SHRI K.S. RAO: | is written hute. item
5: Combined cycle gas based station at
Na.sapu: Razole.

MR. SPEAKER: See kim in his cham-
bar.

SHRI K.5. RAQ- ‘Wry? The entire
House should know the answer and under-
stand the Losition.
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SHRI VASANT SATHE: This is by the
State Government. They have aiready
placed the order on BHEL. What do you
want me to do? | have stated already. What
can | add to that?.....(Interruptions).

Denotification of Industrial Units in
West Bengal

,  '90.SHRIAMAR ROYPRADHAN: Will
the Minister of INDUSTRY be pleased to
state:

a) the names of industrial units denoti-
tied and trose likely 1o be denotified in West
Bengal; and

(b) the reasons for this denotification?

THE MINISTER OF STATE N THE
DEPARTMENT OF INDUSTF A'. DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI MAARUNACHALAM): (a) and
(b). A statement is given below.

STATEMENT

(a) The following industrial units in West
Bengal have been denotifiadi—

1. M/s. Indian Rubber Manufactur-
ers Ltd., Calcutta.

2. Mrs. Containers & Closures Ltd.,
Calcutta.

3. Ms. Carter Pooler & Company
{P) Ltd., Calcutta.

4. M/s. Motor & Machinery Manu-
tacturers Ltd., Calcutta.

5. M/s. Sri Durga Cotton Spg. &
Wvg. Mills Ltd., Calcuitta.

6. Ms. Rohini Mills Ltd., Balgharia.

The Government of India have also





